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F. No. J-11017/10/2024-Judicial 

Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 

(Judicial Section) 

**** 

                                                                                                                                                 
Shastri Bhawan, New Delhi, 

        Dated the 16th March, 2024 

 

ORDER 
 

The President is pleased to engage following advocates in List ‘A’ to 

‘G’ for conducting Central Government litigations before the High Court of 

Punjab & Haryana at Chandigarh, Central Administrative Tribunal at 

Chandigarh and District & Subordinate Courts at Chandigarh and at 

Ludhiana, with effect from the date of this order, for a period of three years 

or until further orders, whichever is earlier: 

List ‘A’ 

PUNJAB & HARYANA HIGH COURT AT CHANDIGARH 

S.No. Name Contact Details Enrolment No. 
  

    Senior Panel Counsel 
  

1.  Rajiv Sharma Kothi No. 1530, Sector 7-C, 

Chandigarh-160019 
Mob: 9814120576 

Email: Rajiv_adv@yahoo.co.in 

P/768/1990 

2.  Neha Awasthi H. No. 1068, Sector 27-B, 

Chandigarh-160019. 

Mob: 9878100632 
Email: nehalegaltriumphs@gmail.com 

P/2453/1999 

3.  Shalini Atri                 H.No. 3418, 2nd Floor, Sector 35-D, 
Chandigarh 

Mob: 9815266388 

Email: shaliniattri12@gmail.com 

P/1500/1999 

4.  Santokhwinder 

Singh Grewal 

210, Sector 70, SAS Nagar 

(Mohali) Punjab 
Mob: 9815712128 

Email nabha1@gmail.com 

P/781/2003 

5.  Kanupriya 
Grewal 

238/11, Shastri Nagar, Ambala 
City, Haryana-134003 

Mob: 9215542222 
Email: grewalkps@gmail.com 

P/1400/2008 

J-11017/10/2024-JUDICIAL I/2817/2024

mailto:Rajiv_adv@yahoo.co.in


Page 2 of 6 
 

6.  Urvashi Dhugga  House No. 250, Sector-6, 
Panchkula. 

Email: urvashidhugga@gmail.com 

-- 

7.  Manish Bansal Room No. 16, New Bar Complex, 

Punjab & Haryana High Court, 

Chandigarh. 
Mob: 9855712234 

Email: manishbansal914@gmail.com 

P/1562/2002 

8.  Sushant Kareer  262, Sector 7-A, Chandigarh-

160019 

M: 9855290999 
Email: kareer.law@gmail.com 

P/1401/2017 

9.  Shant Sagar 
Batra  

Lawyers’ Chamber 51, Western 
Wing, Tis Hazari Courts, Delhi-

110054 
Mob: 9818611246 

Email: ssbatra63@gmail.com  

D/320/1989 

10.  

Komalpreet 

 

H. No. 612, Sector 18-B, 
Chandigarh 

Mob: 9501577757 
Email: 

advocatekomal15@gmail.com 

PH/6501/2019 

11.  
Sandeep 

Vashisht  

#74C-D.E.S. Estate, Dhakoli, 
Mohali, Punjab 

Mob: 9717874807 
Email: bobbybrahmin@gmail.com 

P/405-A/2002 

12.  
Vishal Sharma 

175, Sector 18-B, Pink Apartment, 

Dwarka, Delhi-75 
Mob: 9958122230 

-- 

 

Central Government Counsel 

1.  Fateh Singh 

Bhullar 

  

House No. 60, Phase-3A, Mohali, 

Punjab 

Mob: 9814004738 
Email: fatehbhullar96@gmail.com 

PH/3192/2020 

2.  Ish Karan Singh 

Chhabra  

H.No. 106, Sector 16, Panchkula 
Mob: 9998924513 

Email: ishkaranc@gmail.com 

D/3835/2018 

3.  Akshay Bansal  369, Sector 10, Panchkula-134109. 
Mob: 7347445567 

Email: 
advocate.akshaybansal@gmail.com 

P/1502/2016 

4.  Ravi Kumar 

Indlia  

H. No. 3585, Sector-37-D, 

Chandigarh 
Mob: 9468239900 

Email: advraviindlia@gmail.com 

PH/6294/2023 
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5.  Rakesh Kumar 
Nadala 

H. No. 31, PF Puda Enclave, 
Agriculture University Road, 

Gurdaspur 
Mob: 9780005316 

Email: nadalaadv@gmail.com 

P/351/2012 

6.  Baljinder Singh V.P.O.- Sanrangwal, Tehsil 
Garhshankar Dist.- Hoshiarur  

Mob: 9815132918 
Email: 

baljindersingh.adv.bs@gmail.com 

P/383/2006 

 

List ‘B’ 

CENTRAL ADMINISTRATIVE TRIBUNAL, CHANDIGARH BENCH 

S.No. Name Contact Details Enrollment No. 
  

   Sr. Central Government Standing Counsel 
  

 

Sanjay Goyal  

H.No.11, Sector 10-A, Chandigarh 

Mob: 9814006702 
Email: 

sanjaygoyalseniorcgsc@yahoo.com 

P/667/1993 

 
Senior Panel Counsel 

1.  Swati Arora     

   Upgraded from 

Addl. CGSC to 
Sr. Panel 

Counsel 
 

H.No. 16, Flower Dale, Barewal 

Road, Ludhiana, Punjab-141012 
Mob: 9815522900 

Email: swatiarora93@gmail.com P/1742/2016 

2.  K.K. Thakur 104, Ivory Towers, Sector 70, 

Mohali-160071 
Mob: 9814016539 

Email: 
advocatekkthakur@yahoo.com 

 

P/969/1991 

3.  Komalpreet 

 

H. No. 612, Sector 18-B, 

Chandigarh 
Mob: 9501577757 

Email: 

advocatekomal15@gmail.com 
 

PH/6501/2019 
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List ‘C’ 

District & Subordinate Courts, Ludhiana 

S.No. Name Contact Details Enrollment No. 
  

    Additional Standing Government Counsel 
  

1.  Rajnesh 

Mahajan  

Chamber No. 436, 4th floor, Lawyers’ 

Chamber complex, District Court, 
Ludhiana 

Mob: 9814090299 
Email: 

advocatemahajan436@gmail.com 

P/1669/1999 

2.  Kunal Kalia Punjab & Haryana High Court, Chamber 
No. 89, DBA, New Courts, Jalandhar 

Mob: 9464797798 
Email: kunalkalia.adv@gmail.com 

P/2202/2011 

 

List ‘D’ 

District & Subordinate Courts, Chandigarh 

Name Contact Details Enrollment No. 
  

    Additional Standing Government Counsel 
  

Shivani Guleria 

 

H.No. 2333, Old Sunny Enclave, Sector 
125, Mohali, Kharar 

Mob:8727870999     
Email: shivaniguleria26@gmail.com 

P/138/2018 

 

List ‘E’ 

District & Subordinate Courts, Gurdaspur 

Name Contact Details Enrollment No. 
  

    Additional Standing Government Counsel 
  

Rakesh Kumar 

Nadala 

 

Mob: 9780005316 P/351/2012 
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List ‘F’ 

District & Subordinate Courts, Hoshiarpur 

Name Contact Details Enrollment No. 
  

    Additional Standing Government Counsel 
  

Baljinder Singh 

 
Mob: 9815132918 P/383/2006 

List ‘G’ 

Armed Forces Tribunal (RB) Chandigarh 

Name Contact Details Enrollment No. 
  

Senior Panel Counsel 
  

Vijay Kumar  

124 Anuj Vihar inside Shankar Vihar, 

Delhi Cantt-110010 

Email: vijaykorpal_64@yahoo.com 

D/303/2000 

 

2. Consequent upon up-gradation of panel of Advocates as indicated in 

above lists, their names occurring in this Department’s earlier orders for 

same respective court, stand omitted. 

3. The engagement and professional fee of the aforesaid advocates will 

be governed by the terms and conditions contained in this Department’s 

OM No. 26(1)/99-Judl. dated 24.09.1999 and OM No. 27(11)/99-Judl. 

dated 24.09.1999 both to be read separately with OM No. 26(1)/2014/Judl. 

dated 01.10.2015 & instructions issued subsequently through Oms, 

especially the OM No. J-16/11/2017-Judl. dated 08.02.2018 imposing 

certain restriction on Panel Counsel. The aforesaid Oms are available on the 

website of this Department i.e., www.legalaffairs.gov.in inside the tab 

‘Judicial Section’ under heading ‘Circulars Pertaining to litigation’. 

 

4. Hindi version of this order will follow. 

 

 

 

(Jaspal Singh Dhanju)  

Deputy Legal Adviser (Judicial) 
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F. No. J-11017/10/2024-Judicial                                                   Dated: 16.03.2024 

 

 

 

Copy through email to: 

 

1. PS to MoS (IC) L&J 

2. PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in the main Secretariat of 

Department of Legal Affairs.   

3. Shri Satya Pal Jain, ASGI for the Punjab & Haryana High Court, at Chandigarh. 

4. The Deputy SGI, Punjab & Haryana High Court at Chandigarh.  

5. Standing Government Counsel at District & Subordinate Courts in Ludhiana, Chandigarh, 

Hoshiarpur and Gurdaspur. 

6. The Registrar, High Court of Punjab & Haryana, Chandigarh. 

7. The Registrar, CAT Chandigarh Bench. 

8. The Registrar, AFT (RB) Chandigarh. 

9. Cash (LA) Section for payment of retainership fee to Sr. CGSC, CAT Chandigarh.  

10. The Pay and Account Office, Department of Legal Affairs. 

11. To be uploaded on the website of this Department i.e., www.legalaffairs.gov.in in the tab ‘Judicial 

Section’ under the link ‘Orders related to empanelment of Advocates for UoI’ for the information 

of all order. 

12. Hindi unit, Department of Legal Affairs for Hindi translation of the order. 

13. Spare copies. 

 
 

(Kumar Gaurav) 
Section Officer (Judicial)  

011-23384945() 
Email: -judicial-dla@nic.in 
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